CENTRAL ADMIN ISTRAT IVE. TR IBUNAL

@ BANGALORE_BENCH

Second Floor, '
Commercial Complex,
Indirenagar,
BANGALORE -~ 560 038,

.................................

APPLICATION NO. 1245 of 1994,

. APPLICANTS: $rji,Madappa,
V/sS.

' .DENTS : Gen.Surinder Nath,Vice-Chief of Army Staff
RESPINDENTS Army Headquarte;s,Neu Delhi ’

To

1. ..&ri.ﬂ.S.&nandaramu,Advocate,
No.27, First Floor,First Meih,
Chandrashekar Complex,Gandhinagar,
Bangalore-560009, ‘
2, - 8ri M,Vasudeva Rao,Addl.Central

Govt.Stng.Counsel,High Court Bldg,
Bangalore-560 001,

Subj Ferwardi i | sssed by the
Subject:- Ferwarding copies of the Qrders passe y
weye Central Administrative Tribunal,Bangalore-38. o o
S ——XX X :

Pleésé-find-enclosed her=with 2 copy of the Order/
Stasy Crder/Intcrim Order, passed-by-this Tribun;l in the gbovg;
mentioned application(s) cn ‘15-03-1995.
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15.3.1995

ORDER
Now that the petitioner is satis-

fied with the compliance of the

directions made by this Tribuné}_l_

while disposing of 0.A.No.1215/94,
Shri Anandaramu says that he is

withdrawing this contempt petition.

His statement is recorded and-

the contempt petition dismissed

.as withdrawn..
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